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Sale of shares of PSUs 

2180. SHRI VEDPRAKASH P. 
GOYAL: Will the Minister of' INDUS-
TRY be pleased to statu: 

(a) whether Government propose to 
sell shares of Public Sector Undertakings 
to meet its expenditure; 

(b) the names of the PSUs whose 
shares arc proposed to be sold; 

(c) whether these PSUs are profit earn-
ing or are running in loss indicating 
position of each PSU separately; and 

(d) the precautionary steps being taken 
to ensure that country stands to gain 
from this sale? 

THE MINISTER OF INDUSTRY 
(SHRI MURASOLI MARAN): (a) to (d) 
No decision has yet been taken on the 
PSUs to be disinvested. The shares arc 
disinvested in competitive biddings to get 
maximum realisations. 

Committees     Functioning     under     the 

Ministry of Labour 

2182. SHRI GOVINDRAO ADIK: 
Will the Minister of LABOUR be 
pleased to state: 

(a) the number and names of 
Committees functioning under his 
Ministry, the composition of which 
includes, MP's and non-officials as its 
members; and 

(b) the details thereof alongwith their 
terms of reference? 

THE MINISTER OF LABOUR (SHRI 
M. ARUNACHALAM): (a) and (b) 
There are 48 Committees/Boards 
functioning under Ministry of Labour to 

 

 

 

 


